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The scheme at (i) above provides for 
loan assistance to the extent of 80 per 
cent of the cost of house subject to 
a maximum of Rs. 14,500 to persons 
whose income does not exceed 
Rs. 7,200 per annum. The Middle 
Income Group Housing Scheme men-
tioned at (ii) above provides for the 
grant of loans to individual house 
builders who are in the income range 
of Rs. 7,201 to Rs. 16,000 per annum 
and the loan assistance admissible is 
limited to 80 per cent of the cost of 
a house subject to a maximum of 
Rs. 27,500.

Besides, the Low Income Group 
Housing Scheme and the Middle In-
come Group Housing Scheme, there 
is Village Housing Projects Scheme 
which provides for grant of loans to 
the individuals, including Government 
employees for construction and im-
provement of houses in villages. The 
amount of loan is restricted to 80 per 
cent of the cost of construction subject 
to a maximum of Rs. 5,000 per house. 
The total cost of a house should not 
exceed Rs. 8,000.

%
Utilisation of a Bulk of the Periyar 

Dam water in Tamil Nadu

♦207. SHRI P. THIAGARAJAN: 
Will the Minister of AGRICULTURE 
AND IRRIGATION be pleased to 
.state:

(a) whether Government are aware 
of the totally inadequate supply of 
water in Madura and Ramnad Districts 
of Tamil Nadu hampering agricul-
tural production;

(b) if so, whether Government have 
charged the possibilities of divert-
ing sufficient volume of water from 
Periyar dam to Madura and Ramnad 
districts through Vaigai channel;

(c) whether Government propose to 
undertake meaningful utilisation of a 
bulk of the Periyar Waters which 
otherwise flow into the sea unused; and

(d) if so, the salient feavdi of the 
plan thereof?
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THE MINISTER OF AGRICULTURE 
AND IRRIGATION (SHRI SURJIT 
SINGH BARNALA): (a) Some of the
taluks in Madurai and Ramnad dis-
tricts are drought-prone, but the area 
being irrigated in Madurai and Ramnad 
districts aggregate to 43 per cent and 
41 per cent respectively of the gross 
cropped area. Similar percentage for 
the Tamil Nadu State is 48 per cent 
and for the country as a whole is about
24 per cent.

(b) to (d). The Periyar-Vaigai 
scheme of water supplies has been 
drawing almost the entire flows avail-
able at Periyar Dam and now there is 
no further scope for augmenting the 
supplies through this system. It has 
been reported that the registered 
avacut under this scheme has been 
fully irrigated in the past except last 
year (1976-77), which happened to be 
a severe drought year. However, the 
Tamil Nadu Government have taken up 
modernisation of the irrigation system 
under Periyar-Vaigai which envisages 
lining of the channels, filling of the 
tanks and provision of control struc-
tures so as to supply water to 25 acre 
blocks. After the modernisation, in-
creased supplies for irrigation of addi-
tional 25,000 hectares are expected to 
be available. Tamil Nadu Govern-
ment has also proposals to take up 
more small irrigation schemes in these 
two districts in the Fifth Plan.

Lift Irrigation Schemes in H.P.

*212. SHRI BALAK RAM: Will the 
Minister of AGRICULTURE AND 
IRRIGATION be pleased to state:

(a) whether there is any Scheme/ 
Project/Agency providing Central 
assistance for the formulation and 
execution of lift irrigation schemes 
for the benefit of small farmers of the 
snowbound hilly areas of the country, 
particularly Simla District of Himachal 
Pradesh, which suffer heavily every 
year in the absence of assured irriga-
tion facilities;
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(b) if not, whether any alternative 
measures are being adopted for increas-
ing the agricultural production; and

(c) if so, the salient features 
thereof?

THE MINISTER OF AGRICULTURE 
AND IRRIGATION (SHRI SURJIT 
SINGH BARNALA): (a) Yes Sir, the
Small Farmers Development Agencies 
in the hilly areas of the country in-
cluding Simla District of Himachal 
Pradesh and the Hill Area Develop-

ment Project provide central assistance 
for the implementation of lift irrigation 
schemes (besides other minor irriga-
tion schemes) for the benefit of small 
fanners of the snow bound hilly areas 
of the country.

(b) Does not arise in view of (a) 
above.

(c) Tbt salient features of the pro-
gramme of the Small Farmers Develop-
ment Agencies/Hill Area Development 
Project are given below: —

Name of the Area Covered Salient features
Agency/Pro jcct

I. S.F.D.A.’s in the 
Hilly areas of the 
country.

1. Himachal Pradesh
(i) Simla District

(ii) S rmur District
(iii) Solan Distt.

2. Jammu & Kashmir

(i) Anantnag Distt.
(ii) Baramula Distt.

(iii) Poonch-Rajouri Distt.

The agencies allow 25% and 33*/3% 
subsidy on the capital cost to the 
small and marginal fanners respec-
tively for dugwells, tubewells, pump- 
sets, renovation of old wells*etc. In 
case of community schemes 50% 
subsidy is given to the beneficiaries 
against loans procured by them from 
financial institutions.

3. Uttar Pradesh

(i) Garhwal Distt.
4. Sikkim
5. West Bengal

(i) Darjeeling Distt.

II. H; 11 Area Develop- j. Uttar Pradesh 
ment Project.

( i) Pauri Garhwal Project
(ii) Tehri Garhwal

2. Manipur

(i) Manipur West Distt.

The Small Farmers Development 
Agency Programme in Simla Distt. 
was started in 1975-76 for a period 
of 5 years with an outlay of Rs. 150 
lakhs. The prc gramme includes lift 
irrigation schemes on community 
bfî is at a total cost o f Rs. I ;  lakhs. 
The rate of subsidy is $0% to the 
registered bodies of small farmers 
and marginal farmers.

The allocation for the schemes of Hill 
Area Development during 5th 
Plan period is Rs. 270 lakhs.

The amount released since inception 
of the project is Rs. 133 34 lakhs.

The above schemes include agricul-
tural demonstrations* multiple 
cropping, introduction of H.Y.P., 
animal husbandry schemes, soil con-
servation, land development, minor 
irrgation etc. About 13,000 hill 
families have been benefited under 
these various schemes since the in-
ception of these projects.




